Annexure-5

List of operational creditors (Government Dues)

Name of the corporate debtor: Seam Industries Limited; Date of commencement of liquidation:30.06.2021 ; List of stakeholders as on:30.06.2021 (Updated as on 20.12.2023)
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1|/The Assistant Central 12-08-2021 17,75,000 17,75,000 |Govt Dues|No NA 0.51%| - - 0 None
Commissioner of
Income Tax(TDS),
Circle-2, Nagpur
2|P.A.Kadu State 20-12-2022 32,33,76,566 32,33,76,566 |Govt Dues|No NA 92.12%| - - 0 None
Deputy Commisioner of
State Tax(VAT) (NAG-
VAT-E-007),

Lakadganj 502 Nagpur




(95}

Executive Engineer,
MIDC, E & M Division,
Nagpur, Through
Deputy Engineer, MIDC
E&M Sub-
Division,Butibori
Nagpur

State

04-02-2019

20,22,870

20,22,870

Govt Dues

No

NA

0.58%

None

4| Assistant Commisioner,
CGST & CX Division,
Hingna

Central

10-06-2022.

2,19,17,203

2,19,17,203

Govt Dues

No

NA

6.24%

None

W

President of India,on
behalf of Govt of
through Income Tax
Officer (TDS)-2(2)(2)
Mumbai

Central

09-11-2022

19,56,380

19,56,380

Govt Dues

No

NA

0.56%

None

Total

35,10,48,019

35,10,48,019

100.00%




